1947 Oral Answers

st qio ATo TTSTAYS : W K AT
agar § fwerTan aargar afafs F
srrqifes geqrat 4 Az faar ar
f w2z EFam wroaiear F7 1A AEY
far s 7

Y QAo ®AFM : @ &, TZ AT
34 %1 wgn ¢ O <3z 3 wrHEm
TS F A 430 W FHT (7 0F-
fafaedqa %1 fagfrar & fs =2z gz
TEARIA FAAT FAOA
SHRIMATI SAVITEY DEVI NIGAM: May
I know if the hon. Minister is aware that there
was a token strike by the Delhi coal-dealers
because of the bad supply of coal and that

many other institutions have also complained
about the bad supply of coal?

SHRI N. KANUNGO: That is exactly what
I have said, that complaints about the bad
quality of coal brought into Delhi are being
enquired into by the Civil Supplies Officer.

VIGYAN BHAWAN, NEW DELHI

*286. SHRI M. P. BHARGAVA: Will the
Minister of WORKS, HOUSING AND SUPPLY be
pleased to state:

(a) the number of days on which the main
hall of the Vigyan Bhawan in New Delhi was
given on rent during the year 1959;

(b) the number of days the commission
rooms and the committee rooms of the Vigyan
Bhawan were given on rent during the yeaT
1959; and

(c) the average monthly main-tenanc*
expenditure on the Vigyan Bhawan?

THE DEPUTY MINISTER op WORKS,
HOUSING AND SUPPLY (SHRI ANIL K.
CHANDA) ; (a) 22 days (Twenty two days).

(b) (i) Committee rooms—>53 days (Fifty
three days).

(i) Commission rooms—44
days (Forty four days).
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(c) Rs. 15,800 p.m. (Rupees fifteen
thousand and eight hundred only).
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t [VIGYAN BHAWAN, NEW DELHI

*290. SHRI RAM SAHAI;, Will the
Minister of WORKS, HOUSING AND SUPPLY be
pleased to state the income derived during the
year 1959-60 a3 a result of the letting out of
the main hall, the commission rooms and the
committee rooms in Vigyan Bhawan, New
Delhi?]

Tue DEPUTY MINISTER oF WORKS,
HOUSING anp SUPPLY (SHrRi ANIL K.
CHANDA): Rs. 40,137-50 nP. (Rupees forty
thousand one hundred and thirty seven and
fifty Naya Paise only). Out of this amount a
sum of Rs. 35,437'50 nP. has already been
recovered and the balance viz. Rs. 4,700 is
outstanding against certain organisations.
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SHRIM. P. BHARGAVA: May I

know what the daily charges are for the use of

the hall, the commission rooms and the
Committee rooms?

t[ ] English translation.

JThis Question and Starred Question No.
286 were taken together for answers with the
Chair's permission

t [ ] Hindi translation.



